IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.
Report on :26-09-2026

Date : 26.09.2026

. WP (C) - o WRIT
6/202626.09.2026 |50 527 o s K. PATRA c.o. Order Dtd. 2026-09-24 o CH
. WP (C) - BIPLAB o
7/202626.09.2026 |50 T R c.o. Order Dtd. 2026-09-24
. CRLMC- COURT
8/202626.09.2026 |0 IS K. DASH c.o. |0
. COURT
9/2026(26.09.2026  |Tue 00 [B.K.DAS c.0. [NO. 2
OLD
. COURT
10/202626.09.2026 S.S.JENA c.0. [NO. 2
555/2026
OLD
COURT
11/202626.09.2026 | CRDMC- R.SETHI C.o. NO. 2
2768/2026
OLD
. COURT
!
2/202626.09.2026 |- C o, |P.K.DAS. c.0. [NO. 2
OLD
COURT
13/2026 [26.09.2026  |CREMCT R.K.BARIK c.0. [NO. 2
2839/2026
OLD
COURT
1472026 (26.09.2026  |CRLMES L.SHARMA c.0. [NO. 2
1403/2026
OLD
COURT
5/2026(26.09.2026 | “oonE” |1 SHARMA c.o. |No. 2
1402/2026
OLD
COURT
16/2026|26.09.2026  |CRLME- N.MALLICK c.0. [NO. 2
1349/2026
OLD
.. COURT
17/2026126.09.2026 DR. P CHULI |C.0. |NO. 2
922/2026
OLD
o COURT
18/202626.09.2026 D.K.MOHANTY |C.O.  |NO. 2
913/2026 o




WA-

COURT

!
9/2026(26.09.2026 oo o . |B.PANDA NO. 2
OLD
COURT
5/202626.09.2026 |SBLAPLT - lp cprpr NO. 3 |order Dtd. 2026-02-26 BATIL-1
1171/2026
OLD
COURT
WP (C) - o WRIT
6/2026(26.09.2026 |50 45)7 8.k, PANDA ggb 3 lorder Dtd. 2026-09-23 N NCH
— COURT
7/2026126.09.2026 S .MOHARANA NO. 3 |Order Dtd. 2026-09-24
3428/2026
OLD
COURT
18/202626.09.2026 |PBLAPL™ - lp cprnr NO. 3 |order Dtd. 2026-04-07 BAIL-1
1910/2026
OLD
COURT
0/2026 (26.09.2026  [PBLAPL™ lon ROUTRAY NO. 3 |order Dtd. 2026-05-19
4668/2026
OLD
COURT
1/202626.09.2026 (SBLAPL™ ok SaMANTA NO. 3 |order Dtd. 2026-05-19
4668/2026
OLD
ABLAPL- COURT
2/2026126.09.2026 SK ROUTRAY NO. 3 |Order Dtd. 2026-05-19 BATIL-2
4933/2026
OLD
ABLAPL- COURT
3/2026 |26.09.2026 TKJ SAMANTA NO. 3 |Order Dtd. 2026-05-19 BATL-2
4933/2026
OLD
COURT
CRLMC- CRIMINA
6/2026(26.09.2026 |5 007 o |AB.MALLICK NO. 3 e
OLD
COURT
7/2026 26.09.2026  [BPELAPL™ hp prsor NO. 3 |order Dtd. 2026-06-30
5052/2026
OLD
COURT
8/2026 26.09.2026  |CRLMCT S . CHOUDHURY NO. 3
3464/2026
OLD
COURT
9/2026 26.09.2026  |CRLA” R.K.MALLICK NO. 2
1234/2025
OLD
COURT
CRLA-
0/2026 26.09.2026 |07 |s.K.BEHERA NO.
15
CRLA COURT
1/2026126.09.2026 M R ROUTRAY NO. |Order Dtd. 2026-09-24
459/2026 .
COURT
CRLA-
2/2026(26.09.2026 [0 |H.SUNDARA Tg.
COURT
CRLMC- CRIMINA
3/202626.09.2026  |J-2C o |T K. MAJHI Tg. .
4/202626.09.2026 | CUAPLT P K BARIK ESURT Order Dtd. 2026-09-24
09 417/2024 : :

15




MACA- COURT MISC.
)5/2026(26.09.2026 K SAHOO NO. 2 [order Dtd. 9999-12-31 APPEAL
753/2013
OLD SEC.
COURT
CRLMC- CRIMINA
6/2026126.09.2026 |20, o R.K.MALLICK NO. 2 MTSC
OLD
COURT
CRLMC-
7/2026126.09.2026 |2, 00, o M.R.SAHOO NO. 2
OLD
COURT
CRLMC-
8/202626.09.2026 | J, o7 o, B.SINGH NO. 2
OLD
COURT
CRLMC-
19/2026126.09.2026 |2, 0700, N.SAHOO NO. 2
OLD
— COURT
0/202626.09.2026 |, o oo, |A.K.PRADHAN NO. 2
OLD
COURT
CRLMC- CRIMINA
1/202626.09.2026 |20/, R.K.ROUTRAY NO. 2 MISe
OLD
COURT
CRLMC-
2/202626.09.2026 | 0, - |S.K.BEHERA Tg.
COURT
CRLMC- CRIMINA
3/202626.09.2026 | S 0, B.DAS Tg. MIse
COURT
CRLMC-
4/202626.09.2026 |7 o0, |J.R.SAHOO Tg.
COURT
CRLMC-
5/202626.09.2026 |70 o |A.T.NAYAK Tg.
COURT
RPFAM- FIRST
6/202626.09.2026 |1 "0, .SINGH Tg. ADDPEAL
COURT
RPFAM-
7/202626.09.2026 |1 o000 00, . JUJHARSINGH Tg.
COURT
TRP (C) -
8/202626.09.2026 |, 0 o0 .K.BARIK Tg. M.J.C
CRLREV- COURT
9/202626.09.2026 | o000, .K.MOHANTY o 3
— COURT
)
0/2026126.09.2026 | /oo nq, |P-BANITA NO. 2
OLD
oMp— COURT
)
1/202626.09.2026 | /oo oq, |P-N.NAYAK NO. 2
OLD
COURT
CMP- WRIT
)
2/2026126.09.2026 |5 o o0, |A.MOHANTY NO. 2 BRANCH-

OLD




CMP-

COURT

3/2026(26.09.2026 |Soeo o |S.PATRA NO. 2
OLD
COURT
4/2026(26.09.2026 255%35025 S.BISWAL NO. 2
OLD
COURT
5/202626.09.2026 g§g§35026 D.P.DAS NO. 2
OLD
COURT
6/2026(26.09.2026 §§g§52026 A.C.MOHAPATRA NO. 2
OLD
COURT
7/202626.09.2026 30 )7 |B.K.ROUTRAY NO. |Order Dtd. 2022-02-07 e
12
BLAPL- COURT
8/2026(26.09.2026 |7 A0 |B.s.swATN NO. |order Dtd. 2024-05-01 BATL-1
12
COURT
0/2026 (26.09.2026 25;?52626 DP DASH NO. |order Dtd. 2026-09-25 BAIL-2
17
COURT
0/2026 26.09.2026 ?§2§§35026 DP DASH NO. |order Dtd. 2026-09-25 BAIL-2
17
COURT
1/2026126.09.2026 ?§2§53£026 DP DASH NO. |Order Dtd. 2026-09-25 BAIL-2
17
. COURT
3/2026(26.09.2026  |hot ) |B.DAS NO. 3 |order Dtd. 2026-10-14
OLD
WRIT
4/2026(26.09.2026 |"ELC) - B.BEHERA ESURg Order Dtd. 2026-09-25 BRANCH
V2 29254/2026 " oLn raer : (DIVISI
BENCH-2
COURT
6/2026 (26.09.2026 25422/2026 S.PATRA NO. 3 |order Dtd. 2026-09-22 giiECH_
OLD
COURT
7/202626.09.2026 gfégé/2025 PC CHINCHHANI NO. 3 |order Dtd. 2026-09-23 gii;CH_
OLD
8/2026 (26.09.2026 ?§§§£}2025 T.K.NAYAK ;gURZ Order Dtd. 2026-10-14
WP (C) - COURT WRIT
9/2026(26.09.2026 |00 |PK JENA FoURD lorder ptd. 2026-09-23 N CH
WP (C) - COURT o WRIT
0/202626.09.2026  |po (507 |3, SAHOO Fo R lorder ptd. 2026-09-25 N
WP (C) - COURT o WRIT
2/2026(26.09.2026 |50 )7 o |B.BEHERA co R lorder pd. 2026-09-25 R
WP (C) - COURT ol WRIT
3/2026(26.09.2026 |0 0 |PK JENA FoORD lorder ptd. 2026-09-23 .




14/2026(26.09.2026 25522;2026 B.BEHERA FoURT lorder Drd. 2026-09-25 e CH.
5/202626.09.2026 25{31;2026 PK JENA FoURT order ptd. 2026-09-23 et
6/2026(26.09.2026 521707 |5 BEHERA FOURT lorder ptd. 2026-09-25 AN~
17/202626.09.2026 ggfgé;2026 PK JENA FOURT order ptd. 2026-09-23 et
18/2026(26.09.2026 ggégg;2026 PK JENA FOURT lorder Drd. 2026-09-23 e CH.
19/2026(26.09.2026 ggégé;2026 P.K.JENA FoURD lorder ptd. 2026-09-23
0/202626.09.2026 30107 Ipk JENA FOORT lorder Drd. 2026-09-23 e
1/2026(26.09.2026 ggég;;2026 P.K.JENA FOURT lorder Drd. 2026-09-23 e cH.
2/202626.09.2026 30 1C)7  Ipk JENA FoORD lorder ptd. 2026-09-23 iy
3/202626.09.2026 |10 o k. gENA FOURT lorder Drd. 2026-09-23 NG
4/2026|26.09.2026 10107 e gmna FOURT lorder Drd. 2026-09-23 e
5/202626.09.2026 §§é§}5025 T.K.NAYAK ES?RE Order Dtd. 9999-12-31 §§§ECH_
6/202626.09.2026 70107 ek gENa FOURT lorder Drd. 2026-09-23 NG
7/2026(26.09.2026 (e o o |s. K. LENKA FoURC lorder ptd. 2026-09-23
8/2026(26.09.2026 ggégé;2026 PK JENA FoORT lorder Drd. 2026-09-23
9/202626.09.2026 5017 o k. gmNa COURT lorder Drd. 2026-09-23 e CH.
0/2026(26.09.2026  [J0LATT |50 RA PRASAD FoURD lorder ptd. 2026-09-25
1/202626.09.2026 ggégé;2026 PK JENA FoORT lorder Drd. 2026-09-23
2/2026(26.09.2026 WP (C) - PK JENA (COURT [Order Dtd. 2026-09-23




30507/2026 NO. 6
COURT
) ABLAPL-
3/2026(26.09.2026 [Tt K. MOHANTY NO.  lorder Dtd. 2026-09-25
COURT
. WP (C) - ol WRIT
4/2026(26.09.2026 |1 ()7 |B.R.SETH NO. lorder Dtd. 2026-09-25 .
COURT
, WP (C) - o WRIT
5/202626.09.2026 |5 S50 o |PK JENA NO. lorder Dtd. 2026-09-23 N ANCH.
COURT
. WP (C) - ol WRIT
7/2026(26.09.2026 |00 |ek JENA NO.  lorder Dtd. 2026-09-23 .
COURT
3 WP (C) - WRIT
8/202626.09.2026 |50, 07 |sARAT DasH NO. 3 Jorder Dtd. 2026-09-22 e
COURT
WP (C) - WRIT
/ - —
0/202626.09.2026 7> 17 |3, SAHOO NO. 3 [Order Dtd. 2026-09-25 i
OLD
COURT
WP (C) - WRIT
/ - -
1/202626.09.2026 || ol” o IS K.BISWAL NO. 3 |order Did. 2026-09-25 .
COURT
WP (C) - WRIT
/ - —
2/2026(26.09.2026 1" 507 |p. K. LENKA NO. 3 Jorder Dtd. 2026-09-23 e
COURT
WP (C) - WRIT
/ - —
3/2026(26.09.2026  [17 =07 R. C. MUDULI NO. 3 [Order Dtd. 2026-09-23 .
OLD
COURT
WP (C) - WRIT
/ - -
4/2026(26.09.2026 10 /C)7 . pRADHAN NO. '3 Jorder Dtd. 2026-10-07 N ANCH.
WRIT
15/2026 26.09.2026  |NES)~ P. K. DAS Mo, |locder Dt 2026-11-16 BRANCH
(09 30871/2026 0 & o : (DIVIST
BENCH-3
WRIT
RT
16/202626.09.2026 |"E(C)- J. SAHOO No.  lorder DEd. 2026-11-02 BRANCH
19184/2025 P (DIVIST
BENCH-3
WP (C) - COURT
/ - —
7/2026(26.09.2026 |70 C)7 . ls. R. SETHI v R |order ptd. 2026-07-29
WP (C) - COURT WRIT
/ — —
9/2026(26.09.2026 |, Joit o M. K. PATI ro Ne [order Dtd. 2026-09-23 ANCH.
WRIT
0/2026(26.09.2026 | F (©) - P. K. JENA MO, 3|jorder Dtd. 2026-11-10 BRANCH
e 29480/2026 ' oLn © ' (DIVISI
BENCH-2
W (C) - COURT
1/202626.09.2026 SAGAR PRUSTY NO. 3 |Order Dtd. 2026-09-24
28477/2026
OLD
2/2026(26.09.2026 WP (C) - A. K. PANDA (COURT |Order Dtd. 2026-09-23 WRIT




17435/2025 NO. 3 BRANCH-
OLD
WP (C) - COURT
3/2026(26.09.2026 SAGAR PRUSTY NO. 3 |0rder Dtd. 2026-09-24
28323/2026
OLD
COURT
WP (C) - ol WRIT
4/2026126.09.2026 |, o000, B K. PANDA NO. 3 |0rder Dtd. 2026-09-23 BRANCH-
OLD
WP (C) - COURT
5/2026(26.09.2026 S. K. RATH NO. 3 [order Dtd. 2026-09-23
29833/2026
OLD
WP (C) - COURT L
6/202626.09.2026 |50, 0 o, o (K. PARTDA No. j |0rder Dtd. 9999-12-31
WP (C) - COURT
7/2026(26.09.2026 |5 oo [D. K. MOHANTY No. 7 Order Dtd. 2026-09-23
ABLAPL-  |[BYOMAKESH COURT
8/202626.09.2026 [\ "o oo nmrpamny No. 7 |Order Dtd. 2026-09-25 BAIL-1
WP (C) - COURT ol WRIT
9/202626.09.2026 |, 0 20 o, o [SAGAR PRUSTY No. 1 |0rder Dtd. 2026-09-24 BRANCH-
WRIT
WP (C) - COURT ol BRANCH
0/202626.09.2026 |5 e 0o D, K. MOHANTY No. j |order Dtd. 2026-09-23 (DIVISI
BENCH-3
ABLAPL-  |[BYOMAKESH COURT
1/2026(26.09.2026 [\ "o oo lnmrpamuy No. 7 |Order Dtd. 2026-09-25 BAIL-1
WP (C) - COURT ol WRIT
2/2026126.09.2026 |, o070 0, [K.K.NATH No. 1 |0rder Dtd. 2026-09-24 BRANCH—
WP (C) - COURT el WRIT
3/2026(26.09.2026 |, 0o, [P K. PANI No. 7 |order Dtd. 2026-09-24 BRANCH-
ABLAPL-  |[BYOMAKESH COURT
4/2026126.09.2026 |10 00 00 ¢ nn T pamy No. 7 |Order Dtd. 2026-09-25 BAIL-2
WP (C) - COURT Cnol
5/202626.09.2026 |50 00, oD BISWAL No. j [order Dtd. 2026-09-23
WP (C) - COURT el WRIT
6/202626.09.2026 |, 00,0505 (S PRUSTY No. 7 |order Dtd. 2026-09-24 BRANCH-
WP (C) - COURT WRIT
7/2026(26.09.2026 |, o005 0o A, MOHANTY No. 1 |0rder Dtd. 2026-09-24 BRANCH—
e () - CouRT BRANCH
8/2026126.09.2026 | 00000 [P K. NAYAK ggb 2 |order Dtd. 9999-12-31 (DIVISI
BENCH-3
COURT
WP (C) - P. K. el WRIT
0/202626.09.2026 |50 o0h 000 oy oin amra NO. 2 |0rder Dtd. 2026-09-23 BRANCH-

OLD




COURT

WP (C) - L WRIT
2/2026(26.09.2026 301 |B. R. SETH NO. 3 |order Dtd. 2026-11-04 e
OLD
COURT
WP (C) - ol WRIT
3/2026(26.09.2026 |50 i00, R, K. BARIK NO. 3 |order Dtd. 2026-09-24 e
OLD
WRIT
472026 (26.09.2026 |"E(C) - K. K. NATH EgURT Order Dtd. 2026-11-02 BRANCH
-09- 19184/2025 & o : (DIVISI
BENCH-3
COURT
WP (C) - ol WRIT
5/2026(26.09.2026 |50 0c) 7, M. R. ROUTRAY Tg. Order Dtd. 2026-09-24 e
P () - COURT
6/2026(26.09.2026 |2 7 |p. MUDULT Tg. Order Dtd. 2026-09-24
COURT
WP (C) - . WRIT
7/202626.09.2026  1o0C)7  |G. R. PATRA Tg. Order Dtd. 2026-09-24 e
P () - COURT
8/2026(26.09.2026 |50 )7 A K. ROUL Tg. Order Dtd. 2026-09-24
COURT
ABLAPL- JADUNATH
9/2026(26.09.2026 S0 Tg. Order Dtd. 2026-09-25
B () - COURT
0/2026(26.09.2026 3/ 117 _IA. 5. PATRA Tg. Order Dtd. 2026-09-24
COURT
ABLAPL- JADUNATH
1/2026[26.09.2026  [Fpcn Tg. Order Dtd. 2026-09-25
B () - COURT
2/2026(26.09.2026 |no0C)7  |p. K. MISHRA Tg. Order Dtd. 2026-09-07
COURT
ABLAPL- JADUNATH
3/2026(26.09.2026 [T Tg. Order Dtd. 2026-09-25
P () - COURT
4/2026(26.09.2026 |50 07 |s. MALLICK Tg. Order Dtd. 2026-09-24
WP (C) - COURT o
5/2026(26.09.2026 |poiC)7 s, R. SETHI COURT lorder Drd. 2026-07-29
COURT
6/202626.09.2026 |BBLAPLT i ourosH BARIK NO. |order Dtd. 2026-09-24
5497/2025 0
COURT
WP (C) - L WRIT
7/2026(26.09.2026 |5 107  ls. R. paNT NO. 3 |order Dtd. 2026-10-07 e
OLD
WP (C) - COURT o WRIT
8/2026(26.09.2026 |poC)7 s, R. SETHI COURT lorder Drd. 2026-07-29 e
WP (C) - COURT o WRIT
9/2026(26.09.2026 |5 0)7 D K JENA FoORT lorder Drd. 2026-09-25 e




0/202626.09.2026 ggég;;2026 D K JENA ;gURg Order Dtd. 2026-09-25
WP (C) - COURT WRIT
) —_ —_
1/2026(26.09.2026  [n2 (%) k.M. S5AROO FOURT order ptd. 2026-09-24 BRANCH-
2/202626.09.2026 gg;g;;2026 D K JENA ;gURg Order Dtd. 2026-09-25
WP (C) — COURT WRIT
) —_ —_
3/2026(26.09.2026 |37 D K JENA FoUR% lorder ptd. 2026-09-25 BRANCH-
WP (C) - COURT WRIT
) —_ —_
5/2026(26.09.2026 |57 )7 Ip K JENA FOORD lorder Drd. 2026-09-25 BRANCH-
6/2026 (26.09.2026 522;2026 B K PATI ;gURg Order Dtd. 2026-09-25
8/202626.09.2026 522;2026 N ROUT ;gURg Order Dtd. 2026-09-25
FAO- GOPINATH COURT
0/202626.09.2026 |97 o (00T FOURT lorder Drd. 2026-09-25
1/2026 (26.09.2026 gﬁ?;2026 N ROUT ;gURg Order Dtd. 2026-09-25
5,/202626.09.2026 Tgffgg;6 S K SAHOO ;gURf Order Dtd. 9999-12-31
WP (C) - COURT o WRIT
7/2026(26.09.2026 |50 )7 |3 SAHOO FoUR] lorder ptd. 2026-09-25 BRANCH-
WP (C) - COURT ol WRIT
8/2026(26.09.2026 |y (77 IR . MALLICK FoURT lorder Drd. 2026-09-23 BRANCH-
WP (C) - COURT o WRIT
9/2026(26.09.2026 |50 )7 |3 saKOO COURY lorder ptd. 2026-09-25 R ANCH-
WP (C) - COURT ol WRIT
1/2026(26.09.2026 |je 1007 R C. MALLICK COURT lorder ptd. 2026-09-23 ERANCH-
WP (C) - COURT o WRIT
2/2026(26.09.2026 |50 |g saHOO FoURT order ptd. 2026-09-25 BRANCH-
WP (C) - COURT o WRIT
3/2026(26.09.2026 |50 )7 |g saKOO COURY lorder ptd. 2026-09-25 ERANCH-
WP (C) - COURT . WRIT
4/202626.09.2026 01017 IR. C. MALLICK COUR lorder ptd. 2026-09-23 R ANCH-
WRIT
WP (C) - COURT ol BRANCH
5/2026(26.09.2026 |}/ 0007 R C. MALLICK FOURT lorder Drd. 2026-09-23 (DTVIST

BENCH-1




WP (C) - COURT o WRIT
6/2026(26.09.2026 |5 107 |g SAHOO s R |order ptd. 2026-09-25 R
WP (C) - COURT o
7/2026(26.09.2026  |jo )7 R C. MALLICK FoURT lorder ptd. 2026-09-23
WP (C) - COURT o WRIT
8/2026(26.09.2026 |30 07 |3 SAHOO v N lorder Dtd. 2026-09-25 N ANCH.
WP (C) - COURT o
9/2026(26.09.2026 |37 |3 sAHOO o R lorder ptd. 2026-09-25
| WP (C) - COURT o
0/202626.09.2026 | ) L7 IR, C. MALLICK FoURT lorder ptd. 2026-09-23
| WP (C) - COURT o
1/2026(26.09.2026 |50 L7 |3 SAHOO w7 |order ptd. 2026-09-25
| WP (C) - COURT o WRIT
2/2026(26.09.2026 |30 )7 K. PARIDA co R lorder ptd. 2026-09-22 o CH
| WP (C) - COURT o
3/2026(26.09.2026 |50 007 |g 5AHOO Fo R lorder Drd. 2026-09-25
| WP (C) - COURT o
4/2026(26.09.2026 |50 7 |3 SAHOO co R lorder ptd. 2026-09-25
MISC.
5/2026 |26.09.2026  |F20” B R SENAPATI COURT |5 der Dtd. 2026-08-28 APPEAL
377/2025 NO. 1
SEC.
| WP (C) - COURT o
6/2026(26.09.2026 |5 (007 IK. PARTDA co R lorder ptd. 2026-09-22
COURT
| GUAP-
7/202626.09.2026 10070 [P.K.DAS NO.
16
o COURT
8/202626.09.2026 N ROUT NO. |Order Dtd. 2026-09-25
921/2026 P
COURT
| WP (C) - o WRIT
9/202626.09.2026 |50t o IK. PARIDA Tg. Order Dtd. 2026-09-22 N ANCH.
o COURT
0/202626.09.2026 N ROUT NO. |Order Dtd. 2026-09-25
933/2026 P
COURT
R WP (C) - WRIT
1/2026(26.09.2026 |50 77 o IK. PARIDA Tg. Order Dtd. 2026-09-22 ANCH.
COURT
i FAO- M/S.GOPINATH
2/202626.09.2026  [0537, 0, |LE0oC Tg. Order Dtd. 2026-09-25
COURT
. WP (C) - ol WRIT
3/2026(26.09.2026 |50 007 K. PARIDA NO. |Order Dtd. 2026-09-22 R

16




FAO-

COURT

4/2026126.09.2026 943/2026 N ROUT C. Tg. Order Dtd. 2026-09-25
COURT
. WP (C) - ol WRIT
5/2026126.09.2026 29884/2026 K. PARIDA C. Tg. Order Dtd. 2026-09-22 BRANCH-
COURT
, TRP (C) -
6/2026126.09.2026 226/2026 G.SUNDARA C. Tg.
COURT
. WP (C) - ol WRIT
7/2026126.09.2026 1206/2019 P K DASH C. Tg. Order Dtd. 2026-09-24 BRANCH-
WP (C) - COURT giiECH
8/2026(26.09.2026 27206/2026 K. PARIDA C. Tg. Order Dtd. 2026-09-22 (DIVISI
BENCH-1
COURT
. WP (C) - el WRIT
9/2026126.09.2026 29763/2026 K. PARIDA C. Tg. Order Dtd. 2026-09-22 BRANCH-
COURT
WP (C) - WRIT
/ — —
0/2026(26.09.2026 11366/2019 P R SWAIN C. Tg. Order Dtd. 2026-09-22 BRANCH-
COURT
WP (C) - WRIT
/ - —
1/2026(26.09.2026 30246/2026 K. PARIDA C. Tg. Order Dtd. 2026-09-22 BRANCH-
COURT
WP (C) - WRIT
/ - —
2/2026|26.09.2026 11366/2019 G C JENA C. Tg. Order Dtd. 2026-09-22 BRANCH-
COURT
WP (C) - WRIT
/ — —
3/2026|26.09.2026 30077/2026 K. PARIDA C. Tg. Order Dtd. 2026-09-22 BRANCH-
CoNTC- COURT
'4/2026126.09.2026 P N NAYAK C. NO. Order Dtd. 2026-09-25
5915/2026 16
COURT
WP (C) - WRIT
/ — —
5/2026|26.09.2026 30244/2026 K. PARIDA C. Tg. Order Dtd. 2026-09-22 BRANCH-
S COURT
6/2026126.09.2026 A K BEHERA C. NO. Order Dtd. 2026-09-25
1404/2026 16
COURT
WP (C) - WRIT
/ — —
7/2026(26.09.2026 8652/2025 M R ROUTRAY C. Tg. Order Dtd. 2026-09-25 BRANCH-
COURT
WP (C) - WRIT
/ — —
8/2026(26.09.2026 15035/2026 M R ROUTRAY C. Tg. Order Dtd. 2026-05-18 BRANCH-
COURT
WP (C) - WRIT
/ — —
9/20261(26.09.2026 30534/2026 P. K. LENKA |[C. gg. Order Dtd. 2026-10-08 BRANCH-
COURT
WP (C) - el WRIT
30/2026126.09.2026 31280/2026 P. K. LENKA |C. gg. Order Dtd. 2026-09-25 BRANCH-
WP (C) - SURENDRA COURT ol
31/2026126.09.2026 11680/2026 KUMAR GARTIA C. NO. Order Dtd. 2026-09-25




WRIT
WP (C) — COURT BRANCH
2/2026(26.09.2026 |50 C)7  |s pasH FoURT lorder ptd. 9999-12-31 i
BENCH-2
WP (C) - COURT o WRIT
3/2026(26.09.2026 500007 |8 saMAL COURT lorder Drd. 2026-09-25 .
WP (C) - COURT o
4/2026(26.09.2026 |50 CL7  Ip K JENA FoURT order ptd. 2026-09-25
WP (C) - COURT o
5/2026(26.09.2026 |50 007 IS K PARIDA COURT lorder Drd. 2026-09-25
WRIT
WP (C) - COURT o BRANCH
6/202626.09.2026 30007 Ic SAMAL FoURT lorder ptd. 2026-09-25 s
BENCH-2
WP (C) - COURT o WRIT
7/2026(26.09.2026 |30 D K JENA co R lorder ptd. 2026-09-25 o CH
ABLAPL- COURT
8/202626.09.2026  [2o2APD IR saHOO FoOR] lorder Drd. 2026-09-21
CRLMC- SRINIBASH COURT
9/2026(26.09.2026 (D00 [BRITESE FoURT lorder Drd. 2026-09-22
CRLMC- SRINIBASH COURT
0/2026(26.09.2026 |50 0 Ry FoURT lorder ptd. 2026-09-22
WP (C) - COURT o
9/2026(26.09.2026 | )47 |s. C. ROUTRAY FoOR] lorder Drd. 2026-09-03
WP (C) - COURT .
1/2026(26.09.2026 g V)" |B. K. BEHERA FoURT lorder Drd. 2026-09-03
ABLAPL- COURT
4/2026(26.09.2026 S CHOUDHURY NO. 3 |Order Dtd. 2026-09-24 BATL-1
732/2026
OLD
COURT
6/202626.09.2026 | ‘BLAPL M DAS NO. 3 |Order Dtd. 2026-09-24
2605/2026
OLD
. COURT MISC.
772026 126.09.2026 A.KHAN NO. 3 |Order Dtd. 9999-12-31 APPEAL
67/2025
OLD SEC.
o COURT
9/2026 (26.09.2026 7 .NAIK NO. |order Dtd. 9999-12-31
105/2026 po
COURT
WP (C) - o WRIT
1/202626.09.2026 | 1C)> o |n.K.ACHARYA gg. Order Dtd. 2026-09-25 R
COURT
WP (C) - o WRIT
2/2026(26.09.2026 |0l 7  |a. k. pavDa gg. Order Dtd. 2026-09-24 .




COURT
WP (C) - el WRIT
3/202626.09.2026 |5, 0050, |G. SUNDARA 0. Order Dtd. 2026-09-11 BRANCH-
COURT
WP (C) - ol WRIT
4/2026 (26.09.2026 |7, 500" 0 |G. SUNDARA gg. Order Dtd. 2026-09-11 BRANCH—
COURT
WP (C) - el WRIT
5/2026 (26.09.2026 |5, 578" 50, |G. SUNDARA 0. Order Dtd. 2026-09-11 BRANCH-
COURT
WP (C) - el WRIT
6/2026 (26.09.2026 |5, 570 50, |G. SUNDARA 0. Order Dtd. 2026-09-11 BRANCH-
COURT
WP (C) - ol WRIT
7/2026 (26.09.2026 |5 000 |G. SUNDARA gg. Order Dtd. 2026-09-11 BRANCH—
e (c) - COURT
8/2026 (26.09.2026 |5 05000, |G. SUNDARA 0. Order Dtd. 2026-09-11
COURT
WP (C) - ol WRIT
19/2026 (26.09.2026 |5 0% o0, |G. SUNDARA 0. Order Dtd. 2026-09-11 BRANCH—
COURT
WP (C) - e WRIT
0/2026(26.09.2026 |5 000 o0 [P. R. MISHRA gg. Order Dtd. 2026-09-11 BRANCH-
COURT
WP (C) - L WRIT
1/2026(26.09.2026 |5 05> 0, IN. K. ROUT 0. Order Dtd. 2026-11-09 BRANCH-
WRIT
12/2026(26.09.2026 "2 (C)7 v, R. saHoO ¥o.  lorder Dtd. 2026-10-05 BRANCH
e 22664/2026 | " > ' (DIVIST
BENCH-2
COURT
WP (C) - ol WRIT
13/2026(26.09.2026 |50 2y o0 R, K. BARIK NO.  forder Ded. 2026-09-25 BRANCH—
COURT
WP (C) - H. N. ol WRIT
14/2026(26.09.2026 |50 0000 ol e 0. Order Dtd. 2026-09-25 BRANCH-
COURT
WP (C) - o WRIT
5/2026 (26.09.2026 |3, 007 0 (IS.N. PATNAIK Tg. Order Dtd. 2026-10-12 BRANCH-
COURT
WP (C) - ol WRIT
6/202626.09.2026 |70 007000 M. R. BARIK o Order Dtd. 2026-09-25 BRANCH-
WP (C) - COURT
7/2026(26.09.2026 |52 0,00, [B. P. PANI Tg. Order Dtd. 2026-09-25
WRIT
18/2026[26.09.2026 "¢ (C)- P. K. LENKA ESURT Order Dtd. 2026-09-25 BRANCH
o 30951/2026| " e © ' (DIVISI
BENCH-3
COURT
WP (C) - ol WRIT
19/2026 (26.09.2026 |70, 2870, [R.K. SAHU 0. Order Dtd. 2026-09-17 BRANCH-
0/2026(26.09.2026  [WP(C) - P. MUDULI (COURT |Order Dtd. 2026-09-24




33488/2025 NO.
12
B () - COURT
1/2026(26.09.2026 |10 207 |a. K. DET c.o. Tg. Order Dtd. 2026-09-25
COURT
| WP (C) - ol WRIT
2/2026(26.09.2026 | [0 07 P K. MISHRA [C.O. Tg. Order Dtd. 2026-09-25 .
WRIT
3/2026(26.09.2026 "L (C)- B. SAMAL c.o EgURT Order Dtd. 2027-01-11 BRANCH
) Y7 29564/2026 " e e : (DIVISI
BENCH-2
WRIT
4/2026(26.09.2026 |NE(C)- G. ROUT c.o EgURT Order Dtd. 2026-09-24 BRANCH
’ S 26452/2026 " i Y : (DIVISI
BENCH-2
B () - COURT
5/202626.09.2026 P. K. MOHANTY|C.O. |NO. |order Dtd. 2026-03-30
2085/2026 =
COURT
| WP (C) - o WRIT
6/2026(26.09.2026 |50 )7 Ia. K. PANDA [c.O. gg. Order Dtd. 2026-09-22 .
COURT
| WP (C) - . WRIT
7/2026(26.09.2026 |50 007 M. k. PANT  [c.o. gg. Order Dtd. 2026-09-24 i
CRLMC- SAYAT KUMAR
0/2026(26.09.2026  |SoouC o PP GENERAL Order Dtd. 2026-09-24
WP (C) — SWAPNAJYOTT _ _
1/202626.09.2026 |3 07 o ISR GENERAL Order Dtd. 2026-09-24
CMP- SWAPNAJYOTI
2/2026[26.09.2026 (e o [STRY GENERAL Order Dtd. 2026-09-23
WP (C) - ARUPANANDA o
3/202626.09.2026 |, )T 1y GENERAL Order Dtd. 2026-09-23
WP (C) - RASHMTI RANJAN giigCH
34/2026126.09.2026 ROUT GENERAL |GENERAL Entire Document
19527/2025 SECRETARY (DIVISI
BENCH-1
WP (C) - PRASANTA o WRIT
0/2026(26.09.2026 |50 0 e gy [GENERAL Order Dtd. 2026-09-25 N ANCH.
WP (C) - DR. JITENDRA WRIT
4/2026(26.09.2026  |o oL | e oNka |GENERAL Order Dtd. 2026-09-23 ANCH.
WP (C) — DR. JITENDRA _ _ WRIT
5/2026(26.09.2026 |50 C) I Nma |GENERAL Order Dtd. 2026-09-23 R
ABLAPL- MANORANJAN
5/202626.09.2026 | Jpcq0 0o [T GENERAL Order Dtd. 2026-09-24 BATL-2
11/2026 |26.09.2026  |PBLAPL—  [MANORANJAN | 0y ppny, Order Dtd. 2026-09-24 BAIL-2

10573/2026

DAS




RASHMI RANJAN

6/2026(26.09.2026 25222;2012 ROUT GENERAL |GENERAL Misc.case
SECRETARY
WRIT
) WP (C) - . BRANCH
59/2026126.09.2026 17966/2015 B K DAS GENERAL Entire Order (DIVIST
BENCH)
WP (C) - PRASANTA
!
8/2026126.09.2026 2506/2002 |KUMAR PATRIT GENERAL Entire Document
WP (C) — SANTOSH KUMAR . WRIT
9/202626.09.2026 |50l o GENERAL Final Order N ANCH.
oJc- PRASANTA
)1/2026126.09.2026 2363/1982 |KUMAR PATRIT GENERAL Entire Document
12/202626.09.2026 | PLAPDT N SAHOO GENERAL Order Dtd. 2026-05-21 BAIL-1
e 4744/2026 roer :
WP (C) - WRIT
) —_ —_
4/2026126.09.2026 23042/2026 R.C.MALLICK GENERAL Order Dtd. 2026-09-21 BRANCH-
WP (C) = WRIT
) —_ —_
7/2026126.09.2026 22547/2026 R.C.MALLICK GENERAL Order Dtd. 2026-09-21 BRANCH-
9/202626.09.2026 |NE(C)- R.C.MALLICK |GENERAL Order Dtd. 2026-09-24
: 09 22436/2026 °-C- :
2/2026(26.09.2026 |NELC)- R.C.MALLICK |GENERAL Order Dtd. 2026-09-24
-09. 2278372026 2 C- :
13/2026(26.09.2026 |NE(C)- R.C.MALLICK |GENERAL Order Dtd. 2026-09-24
09 2304472026 7€+ :
WRIT
WP (C) - . BRANCH
4/202626.09.2026 |50, 07 IR.C.MALLICK |GENERAL Order Dtd. 2026-09-21 st
BENCH-2
WP (C) - ol WRIT
6/202626.09.2026 |50 1)” IR.C.MALLICK |GENERAL Order Dtd. 2026-09-24 .
WP (C) - o WRIT
0/2026(26.09.2026 |, 0" o [R.C.MALLICK |GENERAL Order Dtd. 2026-09-24 RANCH.
WRIT
WP (C) - o BRANCH
1/2026(26.09.2026  |oo )7 a k Ray GENERAL Order Dtd. 2020-02-04 st
BENCH)
2/202626.09.2026 | PTAFDT S P SAMANTA |GENERAL Order Dtd. 2026-09-22
09 7619/2026 :
ABLAPL-
)3/20261(26.09.2026 10639/2026 A K JATI GENERAL Order Dtd. 2026-09-25 BAIL-1
WP (C) - ol WRIT
4/202626.09.2026 |, 07 1B D BISWAL  |GENERAL Order Dtd. 2026-09-19 N ANCH.




WP (C) -

WRIT

5/2026(26.09.2026 |50, C)7 (R C MALLICK |GENERAL Order Dtd. 2026-09-25 RANCH-
WRIT
WP (C) - o BRANCH
6/2026(26.09.2026 |30 0C)7 R C MALLICK |GENERAL Order Dtd. 2026-09-25 (bTVIST
BENCH-3
7/202626.09.2026 |"E(C)- R C MALLICK |GENERAL Order Dtd. 2026-09-25
09 30843/2026 :

WP (C) - ol WRIT

8/2026(26.09.2026 |50 007 IR C MALLICK |GENERAL Order Dtd. 2026-09-25 R ANCHL
WRIT

WP (C) - o BRANCH

)0/2026126.09.2026 29533/2026 R C MALLICK GENERAL Order Dtd. 2026-09-25 (DIVISI
BENCH-2

WP (C) - o WRIT
)0/2026126.09.2026 31030/2026 R C MALLICK GENERAL Order Dtd. 2026-09-25 BRANCH-
1/2026 |26.09.2026 | (C)- R C MALLICK |GENERAL Order Dtd. 2026-09-25

09 30984/2026 :

WP (C) - . WRIT
2/2026(26.09.2026 |57 00) 7 IR C MALLICK |GENERAL Order Dtd. 2026-09-25 ERANCH-

WP (C) - o WRIT
3/2026(26.09.2026 |5 1707 R C MALLICK |GENERAL Order Dtd. 2026-09-25 R ANCHL
)4/20261(26.09.2026 WP (C) = R C MALLICK GENERAL Order Dtd 2026-09-25

e 29704/2026 '

WP (C) - . WRIT
5/2026(26.09.2026 |50 7 IR C MALLICK |GENERAL Order Dtd. 2026-09-25 RANCH-
6/2026(26.09.2026 |"E(C)- R C MALLICK |GENERAL Order Dtd. 2026-09-25

09 30896/2026 :

WP (C) - ol WRIT

7/2026(26.09.2026 |5 07 IR C MALLICK |GENERAL Order Dtd. 2026-09-25 R ANCHL
WRIT

WP (C) - o BRANCH

8/2026(26.09.2026 |5 007 R C MALLICK |GENERAL Order Dtd. 2026-09-25 (D1VIST
BENCH-2

ABLAPL-
0/202626.09.2026 702000 b samar GENERAL Order Dtd. 2026-09-25 BATL-2

ABLAPL-
2/2026(26.09.2026 7000007 IR K BARIK GENERAL Order Dtd. 2026-09-25 BATL-2

ABLAPL-
3/2026(26.09.2026 7o ol IR K BARIK GENERAL Order Dtd. 2026-10-12 BATL-2

WP (C) - L WRIT
4/2026(26.09.2026 |50 )7 [P C DAS2 GENERAL Order Dtd. 2026-11-10 R ANCHL




WP (C) - ol WRIT
5/2026126.09.2026 5855/2026 A K ACHARYA GENERAL Order Dtd. 2026-09-25 BRANCH-
WP (C) - el WRIT
6/2026126.09.2026 24818/2023 V RAY GENERAL Order Dtd. 2023-08-08 BRANCH-
CRLMC-
7/2026126.09.2026 2025/2026 A B MALLICK GENERAL Order Dtd. 2026-09-24
CRLMC-
8/2026126.09.2026 2137/2026 A B MALLICK GENERAL Order Dtd. 2026-09-24
ABLAPL-
9/2026126.09.2026 10650/2026 A PATTANAIK GENERAL Order Dtd. 2026-09-25 BAIL-2
) ABLAPL-
0/2026126.09.2026 10650/2026 A PATTANAIK GENERAL Order Dtd. 2026-09-25 BAIL-2
ABLAPL-
1/2026126.09.2026 10650/2026 A PATTANAIK GENERAL Order Dtd. 2026-09-25 BAIL-2
CRLMC-
2/2026126.09.2026 2849/2026 B R DALAI GENERAL Order Dtd. 2026-09-24
WP (C) - WRIT
) - -
3/2026126.09.2026 22980/2026 T K PRAHARAJ |GENERAL Order Dtd. 2026-07-30 RRANCH-
) CRLMC-
5/2026126.09.2026 2148/2026 A B MALLICK GENERAL Order Dtd. 2026-09-24
) WP (C) -
8/2026126.09.2026 2824472026 D NAYAK GENERAL Order Dtd. 2026-09-25
WP (C) - Misc.caseCounter,Rejoinder,Entire
0/2026/26.09.2026 2104/2013 N ROUT GENERAL Order, Petition With Annexures,
. MISC.
8/2026126.09.2026 495/2022 P K JENA GENERAL Order Dtd. 2026-09-23 APPEAL
SEC.
) WP (C) —
9/2026126.09.2026 35522/2025 R K MAHABHOI |GENERAL Order Dtd. 2026-09-24
. WP (C) - ol WRIT
0/2026126.09.2026 35509/2025 R K MAHABHOI |GENERAL Order Dtd. 2026-09-24 BRANCH-
) WP (C) — WRIT
1/2026126.09.2026 35584/2025 R K MAHABHOI |GENERAL Order Dtd. 2026-09-24 BRANCH-
) WP (C) -
2/2026126.09.2026 35581/2025 R K MAHABRHOI |GENERAL Order Dtd. 2026-09-24
WRIT
: WP (C) - ol BRANCH
3/2026126.09.2026 35528/2025 R K MAHABHOI |GENERAL Order Dtd. 2026-09-24 (DIVISI

BENCH-3




4/2026(26.09.2026 |"E(C)-

36191/2025 R K MAHARHOI |GENERAL Order Dtd. 2026-09-24
5/2026(26.09.2026 |"ELC) - ABHIJIT DAS |GENERAL order Dtd. 2026-09-24
B 28254/2026 .

N I C (Software Team)




